ANNEXURE-'A’

1. CASE CLEARANCE RATE FOR ALL TYPE OF CASES IN COMMERCIAL COURTS

March, 2026

‘ CASE
INSTITUTION
5 - ~ASES {1y DISPOSAL DURING|
'SL.NO  ICATEGORIES OF CASES IDURING THE CLEARANCE
’ HE MONTH [
'MONTH T IRATE (%)
- 1 - o - - S S (N
1 ICOMMERCIAL SUIT 670 661 ‘ 98.66
| .
e e [ T
2 ICOMMERCIAL ARBITRATION (OMP) 12 3 i 25
3 \l ITS 0 0 ] 0
e S— I I S —_—
|
3 APPLICATIONS UNDER ARBITRATION AND 1 100
'CONCILIATION ACT 1
5 MISCELLANEOUS CASES ((‘IVIL) 80 77 96.25
6 ‘TRADE MARK CASES/IPR/COPY RIGHT 35 14 40
7 MlS( !‘_)‘hCL I‘lON 10 13 130
§  REV lEW/REVIbIO!\ PETITION 1 2 200
9 IE XECUTIO]\ CASES 300 271 90.33
10  |COUNT ER CLAIM 12 5 | 41.67
11 IRCA/MCA 0 g 0
- A - T “ — T —
12 I’l'BLlC PRbMISES ACT 0 0 1 0
- ks - — _—
13« ONTEMI’T PETITION . 1 2 , 200
: - —t P
14 |OMP (1) COMMERCIAL ARBITRTION u/s 9 1105 1399 1 126.61
_ . - I
JOMP (T) COMMERCIAL ARBITRTION u/s 14 0 ;
14 ‘ 0 1 0
& 159 i
16 IOMP (E) COMMERCIAL ARBITRTION u/s 27 8 6 I 75
T S — N
(OMP (MISC.) COMMERCIAL ARBITRTION| 5
. u/s 29A ¢ 4 1 25
— — — — —
JOMP (COMM.) COMMERCIAL AI(BIIRII()N! !
LAY ’ 39 33 f 84.62
y  ARBA (COMM.) (j()MMER(‘IAJ 3 RN
! ARBITRTION u/s 37(2) ' 3 ' 100
|
! { N ,
200 EX COM AWARD BY ARB.COMM } 35 1 } 31.43
r 1+ —
TOTAL ! 2317 i 2502 1 107.98
2. SEX DISAGGREGATED DATA ON THE NUMBER OF JUDGES IN COMMERCIAL COURTS
HOTAL NUMBER OF JUDGES IN COMMERC 1AL ' ) — ——
COURTS | ; MALLE FEMALE OTHERS
50 | 36 -
o ' i 0 w
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